207 Difficutties of
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RE. STATEMENT BY PRIME MINISTER
MR SPEAKER : After the Calling Atten-

tion Notice and the papers are laid the

Prime Minister will make a statement on the

border situation.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

DirsrOULTIES FACED BY SUGAR PFACTORIES AND
cANE GROWERS 18 UP AND oTHER sTATES

SHRI NARSINGH NARAIN PANDEY
(Gosaklipur) : Sir, I call the attention of
the Minister of Agriculture to the following
matter of urgent public importance and
request that he may make a4 statement
thereon :

«The reported difficultics faced by sugar
factonies and cane growers mm UP and
other States owing to sugarcane price having
been fixed by the government at a lower
level than the recovery price,”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF-
SHER SINGH) : The Government of India
fix only the minimum price of sugarcane
payable by vacuum pan sugar factonies. ‘The
actual price to be paid 1s settlled between
the sugarcane growers as sellers and sugar
factories as buyers, The minimum sugar-
cane price is determined after taking into
account the recommendations received from
the Governments of the sugar producing
States, Amsociations of Sugarcane growers and
Sugar Industry, Agricultural Prices Commis-
sion, etc. In fixing this price various factors
such as the cost of production of sugarcane,
the return to the grower from alternative
crops and the general trend of prices of
agricultural commoditics, the availability of
sugar to the consumer at a fair price and the
price at which suugar produced from sugar-
cane js sald by producers of sugar, are also
taken into account.

For sugarcane purchased vacuum
pan sugar factories during the 1971-1972
season, the Government after careful consi-
deration of all aspects have decided to
continue the basic minimum sugarcane price
at Ra, 7.37 per quintal linked to a recovery of
9.4 percent or less with & premium of 6.6
paise per quintal for every incresse of 0,1
peroent fn recovery above 9.4 percent.
Goverament did oot consider it necessary to
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increase the minimum price of sugarcane as
this would have pushed up the sugar prices
further. Increase in the statutory minimum
price would have also repercussions on the
prices of other competing crops therchy
aggravating the inflationery trends.

The minimum price fixed is expected
to be only a npational price as it has heen
made clear to the sugar industry that they are
expected to pay a higher price for sugarcane
than the minimum fixed by the Government,
in view of the higher realisations they are
getting at the present level of sugar prices.
As per information received form the indus-
try it is understood that they propose to pay
sugarcant as under;—

Rs. per quintal
West U.P. 8.50
Central U.P. 8.00
East U.P. 8.00
Punjab 9,00
Haryana upto 8.50
Maharashtra 11.50 ex Feld.
Mysore 9.50 to 11.50
Andhra Pradesh 9,00
Tamil Nadu 7 50 to 8.00
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“In 1962 the Government adopted a
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The Central Government may, after
consultation with such authorities, bodics or
associations as it may deem fit, by notification
in the official Gazette, from tune to time,
fix the minimum price of sugarcane to be
paid by producers of sugar or their agents for
the sugarcane purchased by them, having
regard to the cost of production of sugarcane;
the return to the grower from alternative
crops and the gencral trend of prices of
agricultural commodities.
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Andhra Pradesh  Rs. 7.37 (linked to 9.5 per
cent recovery)

Bihar Rs.10

Gujarat (No suggestion has been
received)

Haryana Rs. 10

Kerala Rs. 7.97

Meadhya Pradesh Rs, 8 (linked to 9.4 per
cent recovery)

Mysore Ra. 767
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Rajasthan Ra. 7.87

‘Tamil Nadu Rs, 7.37 (if the recovery
is less, the price would
also be lesm)

U.P Rs. 10 (linked to 9 per
cent recovery)

Bihar Sugarcane
Growers' Association: Rs, 10.00
Indian Sugar Mills Association: Rs, 9
Deccan Sugar factories Association Rs. 8
South Indian Sugar Mills
Association : Rs. 7.37
National Federation of Co-operative
Sugar Factories Ltd. Rs. 7.37 (linked to

recovery of 8.4 per cent)

T FAT-HAT AT GAIE 9 AT § |

PROF. §. L. SAKSENA (Maharajganj): 1
have heard the hon. Minuster with great
attention and he has said that he hopes that
the factories wil pay a higher price for
sugarcane, The situation now 1s exactly.
simular to that which prevaled in 1967-1968,
At that time, the price of sugarcane was Ra.
13 per quintal. But then there was partial con-
trol on sugar; the sugar faciories sold 40 per
cent in the free market and 60 percent in the
controlled market. So, at that time, they
were enabled to pay a higher price. But if
Government do mnot immediately resort to
partial decontrol and still expect higher price
for sugarcane to be paid, then it is impossible.
The factories will not then pay higher price.
Besides a price of Rs. B per quintal will
not be sufficient in this season.

The price of sugarcane is determined by
the price of gur. As you know, gur is sel-
ling at Rs. 125 per quintal in the market.
One quintal of gur is made from 8§ quintals
of sugarcane, which gives the grower Rs, 15
per quintal for his sugarcane, The growers
gets Rs. 15 per quintal for his sugarcans
if he converts his sugarcane into gur. Then
how can you expect that a grower will ell
it to the sugar factory and not make gur?
So, unless the price of sugarcane js fixed
at Ra 15 per quintal, the sugar factories
will not get sugarcane this yecar, So, merely
saying the price paid by factoriea will be
Rs, 8 or 9 will not do. The Chief Minister of
our State has himuwelf suggested a
price of Ra. 10, Bilar wiss hay

i
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a similar price. But Government have fixed
only Rs. 7.37 per quintal and hope that
the factories will get sugarcane at this price.
This is impossible.

So, my first suggestion is that partial
decontrol of sugar must be announced
immediately. I say that the hon. Minister
must be realistic. He must not think that
merely because the factories have promised,
they will pay a higher price. They will oot
pay, unlcss they are enabled to sell a portion
of the sugar in the free maket at a higher
price. So, I suggest that Government should
announce immediately partial decontrol of
sugar as they did in 1967.68 and make 40 per
cent availiable for sale in the free market;
and let the factories sell it at a higher price
in free market. The factories must then be
made to pay canegrowers a price of Rs.
15 per quintal, The remaining 60 per cent
can then be sold in the controlled market
as Government stock on prices fixed by Gov-
ernment. My sccond suggestion is that unless the
grower is given at lcast Rs. 15 per quintal
for his sugarcane, there will be less sowings
of cane in the coming sowing season. If this
year the sowings of cane are small, next year
the sugarcane crop will be even smaller with
the result that sugar may scll at Rs. 5 per
kilo.

I therefore think Government must take
proper counsel and must not play with this
matter. Your experts say that if you raisc
the price of cane, the prices of other com-
moditics will also go up. Already the price
of wheat is high. It is Re, 1. per kilo. So
are the prices of other commeodities. If you do
fnot raise the price of cane, you may not
have enough sugar next year. Therefore, it
is necgssary to give a higher price to cane.
Do you not wish that there should be a
reasonable price at which sugar should be
available next year, If that is your wish, you
must pay a price of at least Rs. 15 per
quintal to the cancgrower this secason. To
keep the price of sugar within reasonable
limits next year, you must raise the price of
cane to Rs. 15 per quintal so that there may
be higher production of sugarcane next year
ngmultal‘luuer sowings, Without that,
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there will be more sugar production and there
will be a free market also in sugar.

PROF. SHER SINGH: I have alrcady
stated in my main statement that mill.
owners arc actually paying the prices
indicated to the sugarcane growers. From
several States we got this information.
Several mills have started functioning and
they are paying these prices. This is the
case in Mysore, Maharashtra, Western UP,
Haryana and s0 on where the mills have
started functioning. The prices are higher
and the millowners are in a position to pay
these prices. Therefore, the fear in the mind
of the hon. member that prices are not up
to that level which he wants is groundless.
The prices have gone up to the level and
these prices which are prevailing are actually
being paid by the millowners.

As for his suggestion to reintroduce
partial decontrol, that will be examined.

SHRI INDRAJIT GUPTA (Alipore): May
Idraw your aftention to the fact that the
decision on this question of fixation of price
of sugarcane is a decision at the Cabinet
level and so only the Prime Minister can
indicate whether they have any inention
of reviewing or reconsidering the matter,
So it is not fair to ask this Minister to
explain this. This question has been agitating
members for sometime and it is only fair
that the Prime Minister should answer it.

MR. SPEAKER : The
answer it.

ot fagfe fewr: @tsgw o, wigw
fafrezt agi 9 &, & o°® sfl@  «wan
g % za @ ¥ #9 X Pl w7
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12.29 hbrs.
PAPERS LAID ON THE TABLE
Rapiation ProtreTioNn Rures

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTONICS, MINISTER OF HOME
AFFAIRS AND MINISTER OF INFOR-
MATION AND BROADCASTING (SHRI.
MATI INDIRA GANDHI): I beg to lay
on the Table a copy of the Radiatjon

Minister can



